Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: WEARIT GLOBAL LIMITED Date of Commencement of Liquidation: 14-11-2024; List of Stakeholders as on Date: 31-01-2025; Name of IP: VAIBHAV KHANDELWAL; Process Number: 1;
Last 5 digitof registration number: 13348

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid 1 1581672 1 1581672 0 0 0 NA
insolvency
resolution

process costs

2 Liquidation costs 1 1001441 1 1001441 0 0 0 NA
incurred till date

3 Secured financial 3 5940956030.32 3 5940956030.32 0 0 0 Annexure 3
creditors

4 Unsecured 18 288100564.65 18 282604726.14 0 5495838.51 0 Annexure 4
financial creditors

5 Operational 0 0 0 0 0 0 0 NA
creditors
(Workmen)

6 Operational 5 2295322.00 5 2295322.00 0 0 0 Annexure 6
creditors
(Employees)

7 Operational 6 369972274.00 6 363219998.00 0 6752276.00 0 Annexure 7
creditors
(Government
Dues)

8 Operational 49 1369889707.55 49 1152543796.27 0 217345911.28 0 Annexure 8
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other 0 0 0 0 0 0 0 NA
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

7973797011.51999 7744202985.73 229594025.79
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https://ibbi.gov.in//uploads/claims/2025-01-31 18:19:27-037ae06b94ca9645468871799b017c59.pdf
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https://ibbi.gov.in//uploads/claims/2025-01-31 18:19:27-8cdf887ba10d8490da010f2fe47060d9.pdf
https://ibbi.gov.in//uploads/claims/2025-01-31 18:19:27-465e6dc07a7d56a5fd9c60fab09b332b.pdf
https://ibbi.gov.in/uploads/claims/2025-01-31 18:19:27-d4dfda4ccd3556fbaf7a6a6444de05e6.pdf
http://www.tcpdf.org

